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who are occupying Government quar-
ter./t1ats; and 

<e) the number of journaHsts/cor-
respondents in occupation ot Govern .. 
ment fiats/houses upto February, 1981? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI 
VASANT SATHE): (a) 113. 

(b) 108. 

(c) 8. 

(d) 14. 

(e) 113. 

BlackUsUoI' 01 oertaiD. clruK eompanies 

798. SHRlMATI USHA PRAKASH 
CHOUDHARI: Will the Minister of 
PETROLEUM

t 
CHEMICALS AND 

FERTILIZERS be pleased to state: 

(a) what were the grounds on wihich 
certain foreign drug companies hav-
ing more than 40 per cent foreign 
.equity were blacklisted during recent 
years; 

(b) whether it is a fact that these 
companies have been found indulging 
in over-invoicing/under-invoiclDg, 
selling imported raw materials and 
other operations against rules; 

(C) whether Government have con-
ducted any study of the raw materials 
imported by these companies durIng 
the past three years vis-a-vis their 
International price; and 

(d) if so, the r ~t thereof? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND ;FERTILIZERS 
(SHRI P. C. SETHI): (a) to (d). The 
names of drug companies having 
foreign equity of more than 40 per cent 
if any J blacklisted during the last three 
years and the relevant information 
as asked for relating to these companies 
is being collected and would be laid 
on the Tablft of the Lok Sabba. 

SUe '01' A-....oI T.V. Bela,. cea.tre 
·'99. SBRI KRISHNA CB.AN'DBA 

.RAIDER: WiD the M.iDti8ter of INFOR .. 

MATION AND BROADCASTING be 
pleased to state: 

(8) whether attention of Government 
bas been drawn towards the news-item 
appeared in the 'Paryabekhak' Bengali 
Weekly published from Asansol dated 
7th Mareh, 1981 under the caption the 
"site :lor Asansol TV Relay Centre; Ad-
ministration don't know about this"; 

(b) if so, what is the real position; 
and 

(c) the amount I\lready spent by 
Government with details thereof? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI 
VASANT SATHE): (a) Yes, Sir. 

(b) The site selected for the TV 
Relay Centre, Asansol belonged to the 
Ministry of Defence and an amount of 
Rs. 4.11 lakhs has been paid for the 
site to the Ministry of Defence in tW:l 
instalments, the first one amounting to 
Rs. 3.03 lakbs was paid during 1978-79 
and the balance of Rs. 1.08 lakhs dur ... 
ing 1979-80. The site measuring 1.88 
acres was taken over on 11-12-1979. 

(c) An amount of Rs. 27.27 lakhs has 
already been incurred by Government 
on the setting up of {he Asansol TV 
Relay Centre. This includes an amount 
ot Rs. 4.11 lakhs for the site and 
Rs. 23.16 lakhs as advance to Mis. 
BEL, Bangalore for the transmitter. 
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